
07\. 41:)2/2 ()2 13. 1l. ?.nn?. 

Laxman P asad son of Parsadi Lal by caste Sharma, aged al-)out 

S7 years, resident o~ Bahaj Post Office, Bahaj, ~ehsil neeg, 

District Bharatpur presently \vorldng as F,nni\ "Post Office, 

Bharatpu • 

l. 

~1arg, 

?. • 

3. 

4. 

of 

• ••• i\pplicant. 

VP.'R~UC::: 

:r:ndia through the secretary to the 

:r:ndia, Department of Posts, nak "Rha\van, ~ansa/l 

nelhi. 

Jl1aster General, Rajasthan rircle, Jaipur. 

updt. Post Offices, Bharatpur nn. Bharatpur. 

Post Offices, neeg ~ul-) nn. T1eeg 

••• Responnents. 

l'tr. P.N. Jatti, Counsel for the applicant. 

COR1\.!'1 

Hon'ble Hr. G.C. Srivastava, Hem"ber (i\dministrative) 

Hon'ble Hr. H.L. Chauhan, ~'1em"ber (Judicial) 

ORD'P.R 

PF.R H N'BLR l'ffi_. G.C. C:::RJ:V:z\.C:::T:z\.V:z\., J\'L'F:MBF.R (7\.D!'11NJSTRi\TJW.) 

1n this 07\., the applicant who was working as enni\ at 

Bharatp r under the responoents is aggrieven '1-)y Rn order 

dated 1 _.9.?.00/. (i\nnexure 7\./1) for recovery o~ Ps. 4829/-. ~he 

learned 

preferr 

for the applicant submits that applicant has 

appeal against the said j_mpngned order and no 

decisio has yet been taken on this appeal. Fe also sul,mits 

that he has also made an appeal to the i\ppel1ate i\uthority to 

conside the pending appeal. He further suhmits that 

applica t \vill be satisfied if the 07\. is disposeCl. of with the 

directi n to the respondents to consider his appeal against 



·._ __ --

\ 

\ 

the said impugned order. dated 11.9. 2nn2 (Annexure A./1) and 

also co sider his request as contained in the appeal to stay 

the rec very pending dicision thereon. 

2. Under the circumstances, we oirect respondent No. 3 

to co the appeal of the applicant su~mitted on 

while considering the same, he .shall l}eep_ in 

view t e request for staying the recovery~~is-~;~al~~h~ll 
be dec· ded within a period two months from the date of 

receip of a copy of this order. 

3. With the above directions, the OA. is disposed of. 
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(G.C. ~R!VA.~TA.VA.) (M.L •. 

~tEHBB. (J) H:P.HBF.R (A.) 
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